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'Lynching' of two Gond men in MP: NHRC seeks action taken
report
https://www.newindianexpress.com/nation/2022/may/06/lynching-of-two-gond-men-inmp-nhrc-seeks-action-taken-report-2450533.html
The National Human Rights Commission has sought action taken report from Seoni
district authorities in Madhya Pradesh in connection with the "lynching" of two tribal men
by a group of people over suspicion of cow slaughter, according to proceedings of the
case.
The two men had died around 6 am on Tuesday during treatment at a hospital,
according to a complaint by Brajesh Batti, who was injured in the incident.
The NHRC on Friday took action in the case after a complaint by a human rights
activist.
"Instant complaint is from well-known human rights defender Radhakanta Tripathy
wherein he has highlighted a serious issue of lynching of two Gond men, Dhansa Invati
(50 years) and Sampat Lalby (45 years) by a mob of 20 people over allegation of cow
slaughter in tribal-dominated Seoni district of Madhya Pradesh early May 2," as per the
proceedings of the case accessed from NHRC's official website.
Tripathy has alleged that one tribal youth who tried to save the duo, too, was attacked
by the assailants.
Not only that, even the wife of one of the deceased men, when she tried to save her
husband, was assaulted and molested by attackers, it said.
It is averred by the complainant that the "failure, negligence and inaction of the state" in
acting over the issue pose serious human rights threats and violates the basic human
rights of the deceased families.
Hence, seeking intervention of the Commission in the matter, according to proceedings
of the case.
"The Commission directs its Registry to transmit the copy of complaint to the concerned
authority calling for an action taken report within four weeks," it added.
In the column for the authority concerned from whom the report has been sought, it
mentions, "District Magistrate".
"The concerned authorities shall also intimate the Commission, if any, notice, order etc.,
has been received by him/them in the instant matter from the State Human Rights
Commission. If yes, a copy of such order be also sent to the Commission within four
weeks. Let a copy of the complaint be also transmitted to the secretary of the concerned
State Human Rights Commission, calling upon him to inform this Commission the date
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of cognisance, if any, taken at their end in the instant matter within four weeks,"
according to the proceedings of the case.
An official on Wednesday had said police have arrested nine persons in connection with
the death of two tribal men who were allegedly assaulted by a group of people over
suspicion of cow slaughter in Seoni district.
The two tribal men died on Tuesday morning after some people, allegedly belonging to
the Bajrang Dal, beat them up over suspicion of cow slaughter in Simaria village under
Kurai police station limits.
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Honour killing: NHRC issues notice to CS, DGP of Telangana
https://www.uniindia.com/story/Honour-killing-NHRC-issues-notice-to-CS-DGP-ofTelangana
The National Human Rights Commission (NHRC) on Friday issued notices to the Chief
Secretary and the Director General of Police, Telangana, calling for a detailed report
within four weeks on the alleged honour killing of a 25-yearold man in Hyderabad on
May 4. Taking suo motu cognisance of media reports, the Commission directed the
Chief Secretary to submit a report on whether the state government has any policy to
prevent such incidents of honour killing in cases of inter caste/inter religion marriage,
the Commission said in a statement here. In a statement here, the Commission said it
asked the DGP to inform the present status of investigation in the case, steps taken to
safeguard the wife of the victim and his family members, along with any relief granted
by the state government to them. The Commission would also like to know whether
there were any lapses on part of the police authorities in this case, if so, what action has
been taken against the guilty, it sought. As per media reports, Nagaraju, a showroom
worker belonging to the Dalit community, was stabbed to death by the family of his wife,
Syed Ashrin Sultana alias Pallavi, in broad public view at Saroornagar in Hyderabad on
Wednesday. UNI CM RJ
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'Lynching' of two Gond men in Madhya Pradesh: NHRC
seeks ...
https://timesofindia.indiatimes.com/city/bhopal/lynching-of-two-gond-men-in-madhyapradesh-nhrc-seeks-action-taken-report/articleshow/91377801.cms
https://www.republicworld.com/india-news/general-news/lynching-of-two-gond-men-inmp-nhrc-seeks-action-taken-report.html
https://www.latestly.com/agency-news/india-news-lynching-of-two-gond-men-in-mpnhrc-seeks-action-taken-report-3676722.html
https://www.devdiscourse.com/article/headlines/2027789-lynching-of-two-gond-men-inmp-nhrc-seeks-action-taken-report
The National Human Rights Commission has sought action taken report from Seoni
district authorities in Madhya Pradesh in connection with the "lynching" of two tribal men
by a group of people over suspicion of cow slaughter, according to proceedings of the
case. The two men had died around 6am on Tuesday during treatment at a hospital,
according to a complaint by Brajesh Batti, who was injured in the incident.
The NHRC on Friday took action in the case after a complaint by a human rights
activist. "Instant complaint is from well-known human rights defender Radhakanta
Tripathy wherein he has highlighted a serious issue of lynching of two Gond men,
Dhansa Invati (50 years) and Sampat Lalby (45 years) by a mob of 20 people over
allegation of cow slaughter in tribal-dominated Seoni district of Madhya Pradesh early
May 2," as per the proceedings of the case accessed from NHRC's official website.
Tripathy has alleged that one tribal youth who tried to save the duo, too, was attacked
by the assailants. Not only that, even the wife of one of the deceased men, when she
tried to save her husband, was assaulted and molested by attackers, it said. It is
averred by the complainant that the "failure, negligence and inaction of the state" in
acting over the issue pose serious human rights threats and violates the basic human
rights of the deceased families. Hence, seeking intervention of the Commission in the
matter, according to proceedings of the case. "The Commission directs its Registry to
transmit the copy of complaint to the concerned authority calling for an action taken
report within four weeks," it added. In the column for the authority concerned from whom
the report has been sought, it mentions, "District Magistrate"
"The concerned authorities shall also intimate the Commission, if any, notice, order etc.,
has been received by him/them in the instant matter from the State Human Rights
Commission. If yes, a copy of such order be also sent to the Commission within four
weeks. Let a copy of the complaint be also transmitted to the secretary of the concerned
State Human Rights Commission, calling upon him to inform this Commission the date
of cognisance, if any, taken at their end in the instant matter within four weeks,"
according to the proceedings of the case. An official on Wednesday had said police
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have arrested nine persons in connection with the death of two tribal men who were
allegedly assaulted by a group of people over suspicion of cow slaughter in Seoni
district. The two tribal men died on Tuesday morning after some people, allegedly
belonging to the Bajrang Dal, beat them up over suspicion of cow slaughter in Simaria
village under Kurai police station limits.
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NHRC issues notice to Telangana officials after man
killed by Muslim wife's kin
https://www.hindustantimes.com/india-news/nhrc-issues-notice-to-telangana-chief-secydgp-over-man-s-killing-by-muslim-wife-s-kin-101651853446242.html
Two days after a 25-year-old Dalit man, who was married to a Muslim woman, was
murdered in Hyderabad, the National Human Rights Commission (NHRC) on Friday
issued a notice to the chief secretary and police chief of Telangana, asking each of
them to submit a detailed report in the case within four weeks.
“The Commission has observed on the basis of media reports that such heinous crime
in broad public view without any fear of law indicates towards lawlessness and amounts
to gross violation of human rights,” the NHRC said in a statement.
While the chief secretary has been asked to inform the human rights body about a
policy, if any, that the Telangana government has to prevent such incidents in future,
the Director General of Police (DGP) will have to inform the panel about the status of
the police investigation, as well as steps taken to safeguard the victim’s wife and his
family.
In a crime that has sent shockwaves across the country, B Nagaraju was beaten to
death by two men, including his brother-in-law, on April 4; Nagaraju’s wife, 23-year-old
Ashrin Sulthana, was injured trying to fight off the assailants. No passer-by came to her
help even as some onlookers recorded the grisly crime on their mobile phones.
The police have arrested Sulthana’s brother, Syad Mobin Ahmed, and his associate,
Mohammed Masood Ahmed, for the hate crime.
According to reports, Nagaraju and Ashrin were classmates in both school and college.
They were in a relationship for five years and got married in January this year.
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NHRC notice to Telangana govt, DGP in suspected honour
killing case
https://www.devdiscourse.com/article/law-order/2028305-nhrc-notice-to-telangana-govtdgp-in-suspected-honour-killing-case
https://www.nyoooz.com/news/delhi/1675392/nhrc-notice-to-telangana-govt-dgp-insuspected-honour-killing-case/
The National Human Rights Commission (NHRC) on Friday sent a notice to the
Telengana government and the state's police chief in connection with the murder of a
Dalit youth allegedly by his Muslim wife's relatives in Hyderabad, in a suspected case of
honour killing.
Her family was apparently opposed to her interfaith relationship and marriage. Both the
accused have been arrested and the case, reportedly, would be tried in a fast-track
court.
The NHRC has taken suo motu cognisance of media reports that a 25-year-old man
was brutally killed in broad public view at Saroornagar in Hyderabad by his wife's
brother and another person in a case of suspected honour killing on May 4, the rights
panel said in a statement.
The Commission has observed on the basis of the media reports that such heinous
crime in broad public view without any fear of law ''indicates towards lawlessness and
amounts to gross violation of human rights''.
Accordingly, it has issued notices to the Telangana chief secretary and DGP, seeking a
detailed report within four weeks, the statement said.
''The chief secretary has been asked to submit report whether the state government has
any policy to prevent such incidents of honour killing in cases of inter caste/inter religion
marriage,'' it added.
The DGP has been asked to inform the present status of the investigation in the case,
steps taken to safeguard the wife of the victim and his family members along with any
relief granted by the state government to them, the rights panel said.
The Commission would also like to know whether there were any lapses on the part of
the police authorities in this case if so, what action has been taken against the guilty, it
said.
According to the media report, carried on May 6, it is mentioned that the incident
occurred when the victim boy, belonging to a Scheduled Caste, was riding his motorbike
accompanied by his Muslim wife when the attackers stopped them on the road and
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attacked the man with an iron rod before stabbing him with a knife, killing him on the
spot, the statement said.
''The police has reportedly stated that the brother of the girl was opposed to her
interfaith marriage and warned against it. The couple, as mentioned in the news report,
were classmates in the school and college and were in love for more than five years
even as the family of the girl was against the relationship.
''They had reportedly got married in the month of January this year, against the wishes
of the family of the girl. The wife of the victim has reportedly told the media that she
knew her husband for the last 11 years and claimed that five people had attacked him,''
it added.
This case of suspected honour killing has sent shock waves after the gory murder that
was caught on camera went viral.
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